
IN THE HIGH COURT OF DELHI AT NEW DELli 
F.No.327/Conip.IDHC-,--_~,-5 0 615 

Dated: .:::LF> I II J ,.-,
( ,""""1

From 

The Registrar General 

Delhi High Court 

New Delhi 


To 

(On the Website of High Court) 

. 	 . 
Sub: Quotation for Canon 'FX9' Fax Cartridge (Original) for Canon fax machines 
L-140 and L-160 from the authorised vendors of Canon 

Sir, 

This Court intends to purchase Canon FX9 Fax Cartridges (Original) .for Canon fax 
machines L-140 'and L-160 from the authorized vendors of Canon . 

. The interested authorized vendors are requested to submi~ necessary quotations for the 

I 
, 

same in a sealed envelope to AOJ(IT), Room No.6, Ground Floor, Lawyer Chamber Block-Ill, 
Delhi High Court on or beforeol(-IQ-1'O!.lThe validity of the rates should not be less than six 
months. 

The envelope should be addressed in the name of "The Registrar General, Delhi High 
Court, New D~lhi," .and the subject of this letter be superscr.ibed on the envelQpe. No quotation' , 
shall be entertained after due date. 

The envelopes without subject shall be summarily r~jected. 

It may be noted that the rates should be mentioned as inclusive of VATITa xes. 

(RaJe'ev Chauh1n~/J1/17 
Deputy Registrar (IT/Sty.Dig.) 

For Registrar General 
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CC to:­
1. 	 Sr. Systen;J. AllaIyst, Delhi high Court.- for uploading the same on the Website of this 

Court. 
2. 	 Dealing Assistant of IT Store - for information 


